e
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
SOUTH-EAST DISTRICT, SAKET COURTS COMPLEX, NEW DELHI

ORDER

I consequent 1o wansfer & posting order no. 12/6-2/Gez IA/DHC/2023 Dated 27/0272023
Hon'ble High Delhi, New

the undersigned vide ltter no. F.8/472008-ACIusf/78-87, daed 12.042013 of GNCT of Delli and

under Subrule (x), (i, Avi) & xvil of Rule 2 ead with Rule 23 of General Financil Rules, 2017

& Rl 13 & 14 of Delegation of Financial Pows Rules, 1978, the undersigned, being Head of the
Kuldeep Narayan, Judge, Family Court-02, South

East Disrict as “Controlling Oficer” in respect of this establishment with immediate effct t11

further orders 0 exercise the powers as mentioned below.
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